
NOW— 

--- 

Seral 
Nc'. of 	Date of 	 Order xith Signature 
Order 	Cdei 

j, 95 	 Misc.rpolication 590/95 is 

allowed to be withdrawn on the unders!IorLc 

that the applicant shall represent afresh t' 

the Senior urintendent f osL L)ffices, 

City Jivisi,on, Cuttack, for consideration 

her case in the light f tL- 

by this Tribunal on  

Application 336/94, against sOma vacancies, 

whichve re - ortedly arisen in the Division. 

Shri Ashok Mishra, leur,ned Senior 

Standing Counsel, whoJas present also hero 

in the matter. 

1 	4.12.t l he 

	

representation 12.5.1995 has not 	yct 

been disposed of. This representation 

has been filed in continuation of various 

3sed by this Tribunal in O.'. 

subsequent Misc.'pplications. 

lirect 6uperintendent of Post 

.ity Division, Cuttack to dispose 

)resentdt ion within one month fro 

Lscspplication 853/95 is disposeH 

Lnqly, 


